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ORDER

C.A. No. 135/2015 IN T.C.P. t{o. 32/58,59.397-378/CLB/MB/MAH/2015

1. The Learned Representatives of both the sides are present.

2. For want of time by the Order of the Bench the matter is adjourned to

18.09.2017 at 2.30 P.M.
c.jf n^,L r^t,

3. lf the Arguments are not completed, then the matter will he-:djarsned to

19.09.2017 at 2.30 P.M.

4. Directions given in the Order dated 3'd October, 2016 in respect of continuation of

CLB Order dated 16b April, 2015 shall remain as it is unaltered, till the next date

of hearing.

M.K. Shrawat
Member (Judicial)

ra 6ntiila Mohan
Member (Judicial)
14.08.2017
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